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[%T 8. G197/ANG-Beed-Parli-Vaij New Line/Tokwadi VIg/20A]
AT THTL HT, &I TTEi ATawreT (FHwion)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 11th June, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 3057(E).— In exercise of the powers conferred by sub-section (1) of Section 20 (A) of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely “Ahmednagar-Beed-Parli-Vaijnath (261 Km) New Line Maharashtra” in the District of Beed in

the State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under Sub-Section (1) of section 20 D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional Officer, Parli V,
District Beed, Maharashtra in writing and shall set out the grounds thereof, and the Competent Authority shall give the
objector the opportunity of being heard, either in person or by legal practitioner and may, after hearing such objections
and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or

disallow the objections.

Any order made by the Competent Authority under Sub-Section (2) of Section 20 D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected

by the interested person at the aforesaid office of the Competent Authority.
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HILT =T TSI AT

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
“Ahmednagar-Beed-Parli-Vaijnath (261 Km) New Line Maharashtra” of Village Tokwadi in Parli Taluka under
Competent Authority for Land Acquisition and Sub Divisional Officer’s Office, Parli V, District Beed in the State
of Maharashtra.

Sr. LAC
No. No.

Name of
Village

Taluka

Land holder’s name

Survey
No.

Land
holding
method

Total
Area as
per 7/12

(Ha.)

Acquisition
Area
(Ha.)

LNQ/SR01/2026

TOKWADI

PARLI
VAIINATH

Arjun Shrirang Munde

Sambhaji Manaji Munde

Vaijanath Sambhaji Munde

Vishal Sambhaji Munde

314/1

0.32

TOKWADI

PARLI
VAIINATH

Nathrao Narayan Munde

Vaijanath Sambhaji Munde

Santosh Nathrao Munde

309

1.13

TOKWADI

PARLI
VAIINATH

Jagannath Prabhu Munde

Tukaram Gyanoba Munde

Ramrao Prabhu Munde

Venkatesh Sudam Munde

Sukhadev Vitthal Munde

Acquired by the Government of
India for Central Railway

Sachin Laxman Munde

Bharat Prabhu Munde

Manik Tukaram Bhange

Rani Tukaram Munde

Satish Kalidas Munde

Dattaram Lajjaram Agarwal

Sunita Dattaram Agarwal

Ganesh Gunwant Munde

Akshay Gunwant Munde

Hanumant Shriram Holambe

Pushpabai Anil Gutte

404

TOKWADI

PARLI
VAIINATH

Indramohan Jivraj Munde

Umesh Baburao Aghav

Dhanraj Jivraj Munde

Namdev Baburao Aghav

Venkatesh Sudam Munde

Shivaji Jivraj Munde

Sandipan Laxman Kavale

Krishnakumar Rajaram Navhade

Dilip Govindrao Deshmukh

Tejas Manoj Jain

Uday Manoj Jain

Premalata Manoj Jain

Madhav Namdev Rode

Shivprasad Radhakisan Yechani

Sunanda Jayprakash

Shakuntala Ganpat Sontakke

Suresh Madanrao Munde

Sheetal Badrinarayanji Bhutada

Maroti Kisan Awale

Vijayabai Bansidhar Munde

Moumina Salim Shaikh

Acquired by the Government of
India for Central Railway

Shivkumar Vaijnath Appa
Chaunde

Ambadas Dattatray Tapke

405

4.98

0.91
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Sr.
No.

LAC

Name of
Village

Taluka

Land holder’s name

Survey
No.

Land
holding
method

Total
Area as
per 7/12

(Ha.)

Acquisition
Area
(Ha.)

Parameshwar Ganpat Appa
Verule

Godavaribai Gopinath Survase

Manmath Ganpat Appa Verule

Bhaskar Patloba Chate

Swanand Diliprao Bhandare

Latif Amin Shaikh

Sitabai Balasaheb Munde

Vinod Mohanrao Faphal

Suchita Arun Gutte

Shamrao Limbaji Gitte

Padminbai Digambar Shinde

Nagnath Jivraj Munde

Radhabai Dattatray Munde

Vivhal Premprakash Mishra

Mahadev Laxman Appa Phadkari

Somnath Tukaram Lavhare

Sayas Sopan Darade

Vaibhav Vishwanath Burande

Salim Manjali Shaikh

TOKWADI

PARLI
VAIINATH

Kondiram Govind Munde

Priyadarshini Sudamrao Munde

Bhagirathi Mahadev Bane

Mininath Baburao Giri

Laxman Sopan Giri

Venkatesh Sudam Munde

Yogiraj Vaman Giri

Bhagirathibai Vaman Giri

Gopinath Harichandra Pawar

Parashuram Rajebhau Pawar
(Father: Rajebhau Dadarao)

Devanand Vaman Giri

Shakuntala Subhash Aghav

Varsha Vinod Phad

406/1

5.90

TOKWADI

PARLI
VAIINATH

Manik Gyanoba Munde

Azmat Mohammad Khan

421/1

3.15

TOKWADI

PARLI
VAIINATH

Sandeep Sambhaji Munde

Govind Nivrutti Munde

235/1

0.19

TOKWADI

PARLI
VAIINATH

Laxman Nivrutti Munde

Govind Nivrutti Munde

Namdev Nivrutti Munde

226/1

0.87

TOKWADI

PARLI
VAIINATH

Ashok Kundalik Bhange

Anusaya Ashruba Gitte

Somnath Shriram Kendre

Janabai Dattatray Munde

Dattatray Vaman Munde

Damodhar Sitaram

Premnath Vaijnath

Manmath Kundalik Bhange

Yogiraj Vaijnath

Suman Dattatray Bhange

Ashok Sopanrao

224

9.74
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Sr.
No.

LAC

Name of
Village

Taluka

Land holder’s name

Survey

Land
holding
method

Total
Area as
per 7/12

(Ha.)

Acquisition
Area
(Ha.)

Raghuveer Dharamsingh Valmiki

Shrihari Bhagwanrao

Ashok Jivanrao Phapal

Suresh Kondiba Munde

Acquired by the Government of
India for Central Railway

Shivkumar Rajaram Pentewar

Vasant Kundalik Bhange

Bhagirathi Dashrath Gitte

Dnyanoba Vitthal Giri

Kushavarti Bapurao Munde

Ramchandra Bapurao Munde

Shubham Ganesh Nagargoje

Kundalik Ganpat Ugade

Somnath Manmath Bhange

Amol Rajebhau Panchange

Bhagwan Khushal Giri

Shri Ganesh Muktaram Bhange

Krishna Milind Bhange

Avinash Milind Bhange

10

TOKWADI

PARLI
VAIINATH

Shobha Shivaji Munde

Babita Hanumant Darade

221

0.33

11

TOKWADI

PARLI
VAIINATH

Dnyanoba Bhanudas Munde

Kesharbai Gulabrao Sirsath

Anuradha Lahu Kamble

Indravani Nagnath Sarvade

Kantarao Vaijnath Waghmare

Kusum Antaram Waghmare

Venkati Narayan Tandale

Chandrasen Raghunath Munde

Chandrakala Munjaji Mirge

Jalindar Laxman Panchal

Dilip Baliram Sarvade

Navnath Tukaram Palvade

Padminbai Muktaram

Balaji Madhavrao Bhadke

Sunita Atmaram Dongahu

Mahananda Prakash More

Manik Baburao Gawli

Manik Dagdoba Phad

Manik Ansiram Arbone

Manjahari Maroti Khadke

Ramprasad Raghunath Munde

Prakash Baburao Gutte

Vimal Babanrao Rode

Vikas Raghunath Munde

Shobha Dagdoba Phad

Somnath Kundalik Daund

Sindhu Vitthalrao Sontakke

Radhabai Vishnu Munde

Purushottam Damodhar Vanikar

Ankush Shrihari Bhakre

Nanda Shivajirao Munde

Arun Laxman Haregaonkar

Chhaya Bhimrao Musale

Lata Purushottam Vanikar

Urmila Balasaheb Tate

Sunanda Venkati Jogdand

220

0.95
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Land Total Acquisition
Sr. LAC Na.me of Taluka Land holder’s name Survey holding Area as Area
No. No. Village No. per 7/12
method (Ha.)
(Ha.)
Ankush Haribhau Kasbe
Madhukar Haribhau Kasbe
Meena Kundalik Jadhav
Mahadev Kondiram Waghmare
Ashok (Father: Shrikrishna
Munde) | Asha (Shrikrishna
Munde)
Kishor Vikas Andhale
Akshaykumar Tulshiram
Potbhare
Venubai Tulshiram Potbhare
Tulshiram Eknath Potbhare
33.67 0.91
Total | 4a) (Ha.)

[F. No. G197/ANG-Beed-Parli-Vaij New Line/Tokwadi V1g/20A]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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